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.Evaluation of test books by NCERT 

1634. SHRI D. S. A. SIV APRA-
KASAM: Will the Minister of EDU-
CATION AND SOCIAL WELFARE 
be pleased to state: 

(a) whether the NCERT has un-
·dertaken any pilot project of evalua-
tion of text-books which are prescri-
bed in schools in various States in 
India; 

(b) if so, the subjects on which 
-evaluation study is made and the ob-
ject of making such evaluation; 

(c) what are the'States involved in 
1he matter; and 

(d) whether' evaluation bas been 
-completed and if so, the result there-
.of? 

THE MINISTER OF STATE OF 
'I'RE MINISTRIES OF EDUCATION 
AND SOCIAL WELFARE (SHRI-
MATI SHEILA KAUL) : (a) 
NCERT has undertaken a project of 
evaluating school text-books from the 
stand point Of national integration. 
NCERT will coordinate the whole 
programme. Actual evaluation will 
be done by State-level agencies in 
accordance with the guidelines pre-
pared by NCERT. 

(b) Text-books in history and lan-
guages are being reviewed to begin 
with. The main object of the re-
view is to eliminate passages and ap-
proaches prejudicial to national inte-
gration as also to ensure incorporation 
of information which will promote 
national unity. 

(c) The present programme pro-
poses to cover all the States and 
Union Territories. 

(d) The work of review is required 
to be completed before the com-
mencement of the academic session in 
1982-83. The reports about review 
-work are awaited from the States. 

Labourers engaced by Civil Contrac-
tors in J)hallb:1d E:ntern Railway 

1635. SHRI A. K. ROY: Will the 
Minister of RAIL WAYS be pleased to 
state: 

(a) number of the Civil Contrac-
tors in Dhanbad DIvision, Eastern 
Railway, doing the construction of 
bUildings, roads, repairs, etc., SlOce 
January 1981; 

(b) number of labourers both male 
and female engaged by each Contrac-
tor, rate of pay and other benefits 
given to each male and female wor-
ker; and 

(c) report of the L.E.C. concerned 
regarding observance of the Labour 
laws, mInimum wage Act, etc. by 
these Contractors? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LlKARJUN): (a) Eighty. 

(b) Over 1'300 labourers male and 
female are employed by these con-
tractors On various works and con-
tracts. 

The contractors have stated that 
they are paying the labourers, wages 
as fixed by the State I Central Govern-
ment under the Minimum 'Vagc<; A.ct 
and that they are giving also benefits 
they are entitled to under this Act. 

(c) There is no adverse report from 
the Lobour Commissioner in this re-
gard. 

Opening of Central school at G 'nzi. 
pur, uttar Pradesh 

16S6. SHRI ZAINUL BASHER: 
Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleas-
ed to state: 

(a) Whether any representation haa 
been received for opening of a Cen-




